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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 11.06.2021 (FRIDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 220 of 

2020 

 
 

360 Realtors LLP 

Vs. 

G M Infinite Dwelling (India) Pvt. Ltd. 

Vibah Mahajan S.P. Singh Chawla 

2.  Comp. App. (AT) 

(Ins) No. 587 of 

2020 

 

 

Committee of Creditors of Educomp 

Solutions Ltd. 

Through State Bank of India 

Vs. 

Mahender Kumar Khandelwal,  

Resolution Professional of Educomp 

Solutions Ltd. 
 
 

 

Misha Kartikeya Jaiswal 

Ashly Cherian-RP 

Anisha Mahajan-R1 

 

 

3.  Comp. App. (AT) 

(Ins) No. 503 of 

2020 
 

 

Babumanoharan 
Vs. 
Indian Bank & Ors. 

Aniruddha Deshmukh Jayesh V. Dolia-R1 

Ramaswamy 

Meyyappan-R2 

Umesh Garg-R3 

4.  Comp. App. (AT) 

(Ins) No. 791 of 

2020 

 
 

Dhiren Shantilal Shah 

Vs. 

Amma Lines Pvt. Ltd & Ors. 

 

 

With 

Nitesh Jain Sandeep Bajaj 

5.  Comp. App. (AT) 

(Ins) No. 926 of 

2020 

 
 

Dhiren Shantilal Shah 

Vs. 

Amma Lines Pvt. Ltd. & Ors. 

Atul Sharma Niharika Sharma 

6.  Comp. App (AT) 

(Ins) No. 902 of 

2020  

 

 

Monitoring Agency of AnushFinlease& 

Construction Pvt. Ltd. 

Vs. 

State Bank of India & Ors. 

 
 

Ashish Verma Manas Shukla-R1 & 

R2 

Bhawal Gaur-R4 

7.  Comp. App (AT) 

(Ins) No. 921 of 

2020  

Commercial Tax Department 

Government of Rajasthan 

Vs. 

Ebix Software India Pvt. Ltd. 

 
 

Vishal Meghwal Mahima Singh 

Gautam Swarup 

Gunjan Jindal 

Kartikeya Jaiswal 
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8.  Comp. App. (AT) 

No.35 of 2020 

 

 

Nitin Rekhan 

Vs. 

MP Promoters Pvt. Ltd. 

Manish  Kaushik   

 

For Admission (Fresh Cases) 

9.  Comp. App. (AT) 

No. 213-214 of 

2020 

 

 

Apurba Kumar Sarma & Ors. 

Vs. 

Complete Medical Care & Research 

Institute Pvt. Ltd. & Ors. 

 

Manish Goswami Patita Paban-R2. R3  

to R6 

Neeraj Gupta-R2 to 

R6 

 

10.  Comp. App. (AT) 

No. 61 of 2021 

 

SLV Security Services Pvt. Ltd. 

Vs. 

Vishal Swara & Anr. 

 

 

Aayush Malhotra  

 

For Admission (After Notice) 

11.  Comp. App. (AT) 

(Ins) No. 305 of 

2021 

 

New Okhla Industrial Development 

Authority  

Vs. 

Amit Agarwal 

Resolution Professional  

 

Sourav Roy  Angad Verma 

Prashant Kumar 

Prateek Kumar-RA 

 

For Hearing 

12.  Comp. App. (AT) 

(Ins) No. 119 of 

2021 

 
 

  

Surinder Kumar Singal 

Vs. 

AARKAY Innovation Ltd. 

Anish Gupta  

13.  Comp. App. (AT) 

(Ins) No. 130 of 

2021 

 

 

Avneesh Kumar Singh 

Vs. 

Indian Delco Pvt. Ltd. 

 

Prateek Gupta  Anish  Gupta  

 

 

 

 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 
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